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Concession in Education to Harijans, 
S.C. and S.T.

780. SHRI MADMAVRAO SCINDJA: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE
be pleased to stale;

(a) details of concessions in educa­
tion being provided to Harijans, Sche­
duled Castes and Scheduled Tribes at 
various levels/standards by the Cen­
tral as well as State Governments;

(b) whether some more concessions 
are being considered to be given for 
the uplift of these classes; and

(c) if so, the details of the scheme?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER) :
(a) A list of details of concessions in 
education is attached.

(b> No, Sir.
(c) Question does not arise.

Statement
1. (a) Elementary education: ^a)

Supply o f free text books and sta­
tionary, free uniforms, attendance
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scholarships etc. upto elementary 
stage of education.

(2) Book Banks.
(3) Mid-day Meals.
(b ) Higher education  & Technical 

education: Reservation of 20 per cent 
seats in all institutions of higher educa­
tion as well as technical education. 
5 per cent concesion in the minimum 
I>ercentage of marks required for 
admission to any course in higher 
education,

(c )  Facilities provided to  under-
graduate courses: ( 1 ) 15 per cent
seats are reserved for Scheduled Caste 
students. 5 per cent seats are reserv­
ed for Scheduled Tribes in all the 
colleges.

(2) In some colleges, a relaxation ot
5 per cent marks in the qualifying ex­
amination as minimum admission eli­
gibility is given to Scheduled Castes/ 
Tribes.

(3 ) In some colleges, age conces­
sion upto 3 years is given to these 
candidates.

(4) A ll the colleges have been re­
quested;

(a) to revise the procedure for 
admission of students belonging to 
Scheduled Castes & Scheduled 
Tribes so that admission are made 
on the basis of pass in the prescrib­
ed qualifying examination;

(b) to make arrangement for 
special coaching to be given to 
Scheduled Caste & Scheduled Tribe 
students who need it, to help Ibem 
come upto the required level.

(b ) Post-graduate courses: 5 per 
cent seats are reserved for Sche­
duled Castes & Tribes.
2. Scholarships to Scheduled Caste 

and Scheduled Tribe stCldents are pro­
vided by the State Governments.

3. At the Indian Institutes of 
Management at Calcutta, Ahmedabad 
and Bangalore, the following conces­
sions are also given:

( 1 ) Relaxation in selection pro- 
dedure is given to Scheduled Caste/ 
Scheduled Tribe candidates. They 
are required to have a minimum of 
45 per cent marks in SSC/HSC ex 
amination as against 55 per cent for 
other candidates.

(2) Remedial programme is offe­
red to Scheduled Caste/Scheduled 
Tribe students who need additional 
preparation in English and/or in 
mathematics.

(3) Consessions are given to 
Scheduled Caste/Scheduled Tribe 
candidates is respect o f tution fee 
an room  charges.

(4) In addition to post-matric 
scholarships there are merit-cum- 
means scholarships for those whose 
parents income is Rs. 6000/- or less 
per annum.

(5) Loans to Scheduled Caste/ 
Scheduled Tribe students are also 
given at an interest o f 10 per cent 
by Indian Institute of Management, 
Ahmedabad.

4- 50 per cent tuition fee and free 
stationary concession are given at the 
National Institute of Foundry and 
Forge Technology, Ranchi.

5. Facilities offered to students o f 
weaker sections o f the Indian Institute 
of Technology/Indian Institute o f 
Science.

( 1 ) 15 per cent of the total seats 
for Scheduled Castes and 5 per cent 
to the Scheduled Tribes are re­
served.

( 2) The upper age limit is relax- 
able upto 5 years.

(3) Exemption is given from  pay­
ment of registration fees, tuition 
fees and hostel seat rent.

(4) Second class railway fare from 
their place of residence to the place 
of interview and back is given.

(5) Standards of physical fitness 
laid down are relaxed in their cases.
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( 6) Reimbursement of expenditure 
incurred by them for removal of 
temporary physical defects is a l ' O -  

wed.
(7) Scholarship of Rs. 150/-per 

month are awared to meet boarding 
expenses.

(8) The upper income limit pres­
cribed for the parent/guardian for 
the award of the Scheduled Caste/ 
Scheduled Tribe scholarships is Rs. 
750/-per month as against Rs. 500/- 
per month for others.

(9) They are loaned text books 
irom  the institute library for the 
entire duration of the course.

(10) A separate cell consisting of 
the faculty of the respective of In­
stitute takes special care o f the 
needs of these students.

( 1 ) Special coaching arrangements 
are made for Scheduled Caste/ 
Scheduled Tribe candidates.
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ĴTT «rii|qi^ ^  ^   ̂ ?

fimfeT fWT ?t\t
5 ^ ^  *T?cfV («ft : (^ )
rr|q--i 4
viKm srr ^rw ft n
^cff '̂iJT '̂Tcft I  I
siT'fT % f̂ nr ^  t̂rfr
 ̂ fsRT dl0<a ^  ?T<4>i<V

fi mP-y 3" i\C*T ^  'TT̂ 'TT ^
5TF?T *FT%" rHRTT |  I

«rT?T{^ ) wVt (»T 
f̂ nrnff ?nTr

f?nnT t  i iT°b »̂Trri 
^  arr̂  ir ^  ^rf 

‘
Policy for Fixing: Levy Price of Sufar

783. SHRI C. N. VISVANATHAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) whether the basis o f fixing price 
of levy sugar as recommended by 
Bureau pf Industrial Costs and Prices 
has affected Sugar Mills in Tamil Nadu 
as the local levies in ihat State are 
much higher than the average assum^ 
ed by the Bureau; and

(b) the steps proposed by Govern- 
ment to fix an equitable levy price to 
Tamil Nadu Sugar Mills?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH B A R N A L A ): (a) and (b ) .
The recommendations o f the Bureau 
of Industrial Costs and Prices are 
still under consideration of the G ov­
ernment.
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